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India give loans and subsidies to the
Delhi Municipal Corporation and the
New Delhi Municipal Committee for
their developmental and other works.
Such assistance is also given to the
local bodies in the other Union
Territories through the respective
Administrations. Loans and sub-
sidies to the local bodies in the States
are given by the respective State
Governments.

(b) and (c). A statement giving
the information in so far as the local
bodies in the Union Territories are
concerned is laid on the Table of the
House. [Placed in Library, See No.
LT-3301/64]. Information in respect
of other local bodies in the States is
not readily available.
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Godavari and Krishna River Waters

1667. Shri Chandriki: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Government  have
taken any steps in accordance with
the Gulhati Commission Report to
carry out survey and prepare a pre-
liminary project report in about six
months and establish the feasibility
or otherwise and the scope of the pro-
posed diversion of water from the
river Godavari to Krishna; and

(b) if so, whether the Project
report is ready and if not, the time
required to get the report?
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